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Notifications, Orders and Declarations by Haryana Government
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HARYANA GOVERNMENT
HERITAGE AND TOURISM DEPARTMENT

Notification

The 22nd November, 2024

No. 12/250-Haveli of Chowdhury Kashi Ram and old Kacheri-2024/pura/4015-21.— In exercise of the
powers conferred by sub-section (3) of section 4 of the Haryana Ancient and Historical Monuments and
Archaeological Sites and Remains Act, 1964 (Punjab Act 20 of 1964), and with reference to Haryana Government,
Heritage and Tourism Department, notification No. 12/250- Haveli of Chowdhury Kashi Ram and old Kacheri -
2024/Pura/2848-55, dated the 6th August, 2024, the Governor of Haryana hereby declares the ancient and historical
monuments specified in column 1 of Schedule given below to be a protected monument and archaeological site and
remains as specified in columns 2, 3, 4, 5, 6 and 7 of the said Schedule to be a protected area:-

SCHEDULE
Name of Name of Name | Name | Revenue Areatobe |Ownership Remarks
ancient and | archaeological of of Khasra/ protected
historical sites and village/ | tehsil / Kila Kanal-Marla
monuments remains city |district| number
under
protection
1 2 3 4 5 6 7 8
Haveli of Haveli of Hodal |Palwal |Lal Dora |Haveli Municipal | The ruins of a Haveli of Chowdhury
Chowdhury |Chowdhury (Municipal |East- 83 ft. Council |Kashi Ram and the adjoining Court
Kashi Ram |Kashi Ram Council)  |West- 85 ft. House (Kacheri), known as ljlas Khas,
and old and old North- 123-3 ft. were built by Chowdhury Kashi Ram
Kacheri, Kacheri, South- 123-3 ft. around 1750 CE.
Hodal, 19th | Hodal, 19th Kacheri The Haveli has fine stone carvings on
Century CE | Century CE East- 13 ft. the surviving interior walls, masonry
West- 13 ft. columns, and a high facade. All of
North- 60 ft. them are made of heavy blocks of
South- 60 ft. stone brought in bullock carts in those
times from Bausi Paharpur &
Dhaulpur mines. Both the buildings
are situated on an elevated ground in
Andhua Patti, to which Chowdhury
Kashi Ram belonged.

11440—C.S.—H.G.P., Pkl.

KALA RAMACHANDRAN,
Principal Secretary to Government, Haryana,
Heritage and Tourism Department.



